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Stecl Flants

8L, shrt D, C. gharma: Will the
Minister of Stee! HMines and NMetals
be pleased to state:

(a) whether the Planning Commis-
sion’s suggestion for setting up of Afth
and sixth steel plants in the public
sector to enable them to utilise the
potential that would be ereated by the
Heavy Engineering Corporation at
Ranchi has been examined; and

(b) if so, the reaction of Govern-
meng thereto?

The Minister of Steel, Mines and
Metals (Dr. Chenng Reddy): (a) and
(b). The need to set up new steel
plants in the public sector during the
Fourth Plan period is being review-
ed in the context of the expected -le-
mand and availability of resources. It
is Government’'s intention to utilise
the facilities of the Heavy Engineer-
ing Corporation to the maximum ex-
tent possible when it is decided o
take up the new steel plants.

Western Railway Forelga Traffio Ae-
counts Office, Delhi

3482. Shri C. K. Chakrapaai:
Shri E. K. Nayanar:
Shri Nambiar:
Shri M. Mohammad Ismafl:
Shri P. Gopalan:

Will the Minister of Railways be
pleased to state:

(a) whether it is g fact that there
has been no promotion of the Clerks
Grade IT to the posts of Clerks Grade
X in Foreign Traffic Accounts Office of
the Western Railway, Delhi since the
20th November, 1963;

(b) whether it is also a fact that
there has been no promotion of the
Clerks Grade 1I to the posts of Clerks
Grade I in the Traflic Accounts Offios,
Northern Rafllway, Delhi since the
2tnd October, 1964; and

(c) if eo, the reasons therefor?

The Minister of Rallways (Sked
€., M. Fosamachs): (a) Information is
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being collected and will be 1aid on
the Table of the Sabha.

(b) No.

(e) Does not arise in view of reply
to part (b).
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Noun-officials on the Boards of Govern-
ment Companies and Statutory
Corporations

3484. Shri Jyotirmoy Basu: Will
the Minister of Industrial Develop-
ment and Company Affairs be pleased
to state:

(a) the names and qualifications of
all non-official directors serving on
the Central Government companies
and statutory corporations;

(b) how many of these non-official
directors of pudblic undertekings are
also activaly sssociated with private
sactor businass and industries; and

(c) the number of former officisls
snd politicians on the bhossds of cen-
il public sscier undartakings?
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The Minister of Industsial Develop-
ment and Company Affairy (8he F.
A. Ahmed): (a) to (c). Information
is being collected and will be laid on
the Table of the House,

Issue of Imdusirial Licences

Shri Hukam Ohamnd Kachwal:
Shri Parthasarathy:

Shri Kameshwar Simgh:
Shri A Sreedharan:

Shri P. M. Sayeed:

Shri S. M. Joshi:

Shri Madhn Limaye:
shri Bedabrata Barua:
Shrl Y. A. Prasad:

Shri B. N. Shastri:

Shry Shiva Chandra Jha:

Will the Minister of Industrial
Development and Company Affairs
be pleased to state:

(a)} whether it has been decided to
enquire whether undue discrimina-
tion has been shown towards any
of the bigger businesg houses in jssu-
ing industrial licences in the last few
years;

(b) if so, at what level the enquiry
will be instituted; and

(¢) what will be its precise terms
of reference?

The Minister of Industrial Develop-

ment and Company Affairs (Shri F.
A. Ahmed): (a) and (b). Yes, 8ir, it
has been decided ts appoint an Ex-

whether large industrial houses have,
in fact, secured undue advantage over
other applicants in the matter of issue
of industriai Hoenges in the lpat gen

Yaars.

(€) The 4erms of rafprense of Ahe
Committae i under ponsldeceiion.





